
 an>

 Title:  Presentation  of  the  271st,  272nd,  273rd,  274th,  275th,  276th  and  277th  Report  of  the  Standing  Committee  on  Science  &  Technology,
 Environment  &  Forests.

 KUMARI  SUSHMITA  DEV  (SILCHAR):  I  beg  to  lay  on  the  Table  the  following  Reports  (Hindi  and  English  versions)  of  the  Standing  Committee  on
 Science  &  Technology,  Environment  &  Forests:-

 (5  |  Two  Hundred  Seventy-first  Report  on  Action  Taken  by  the  Government  on  the  recommendations  contained  in  the  Two  Hundred  Fifty-sixth
 Report  of  the  Committee  on  Demands  for  Grants  (2015-16)  of  the  Department  of  Atomic  Energy.

 (2)  |  Two  Hundred  Seventy-second  Report  on  Action  Taken  by  the  Government  on  the  recommendations  contained  in  the  Two  Hundred  Fifty-fifth
 Report  of  the  Committee  on  Demands  for  Grants  (2015-16)  of  the  Department  of  Space.

 (3  |  Two  Hundred  Seventy-third  Report  on  Action  Taken  by  the  Government  on  the  recommendations  contained  in  the  Two  Hundred  Fifty-eighth
 Report  of  the  Committee  on  Demands  for  Grants  (2015-16)  of  the  Department  of  Science  &  Technology.

 (4)  ।  Two  Hundred  Seventy-fourth  Report  on  Action  Taken  by  the  Government  on  the  recommendations  contained  in  the  Two  Hundred  Fifty-ninth
 Report  of  the  Committee  on  Demands  for  Grants  (2015-16)  of  the  Department  of  Biotechnology.

 (5)  Two  Hundred  Seventy-fifth  Report  on  Action  Taken  by  the  Government  on  the  recommendations  contained  in  the  Two  Hundred  Sixtieth  Report
 of  the  Committee  on  Demands  for  Grants  (2015-16)  of  the  Ministry  of  Earth  Sciences.

 (6)  |  Two  Hundred  Seventy-sixth  Report  on  Action  Taken  by  the  Government  on  the  recommendations  contained  in  the  Two  Hundred  Fifty-seventh
 Report  of  the  Committee  on  Demands  for  Grants  (2015-16)  of  the  Department  of  Scientific  &  Industrial  Research.

 /7  |  Two  Hundred  Seventy-seventh  Report  on  'The  Compensatory  Afforestation  Fund  Bill,  2015".

 (ii)  Evidence


